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SHRI ISOMCtfAND SOLANKC A 
part of Kishmir is still occupied by Pakis­
tan. Are we going to put forward any 
proposals before this Joint Commission to 
get back that part of Kashmir which is 
occupied by Pakistan t

SHRI SWARAN SINGH This ques 
lion does not reJ tte to Pakistan It relates 
to a peace treaty between India and Afgha­
nistan
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* India would provide equipment for 
doubling the capacity of an hydio 
clcctric scheme at Chardeh-Ghor 
bind

ft 3TWT 'STTr̂ TT g q r  fr=RT TOT 

£T»TT ?
SHRI SWARAN SINGH 1 ha\c not 

j,ot the figure

SHRI BHAOWAT THA AZAD 
While agreeing with the hon Minister that 
it is premature to suggest any such defence 
pact for common sccunty with Pakistan 1 
think the Minister will agree that it is not 
premature in the case of Afghanistan 
though the hon Minister has said * No ’ to 
part (c) of the question Was there any 
talk with the Afghanistan Government on 
this I  question when the Minister was 
there ’

SHRI SWARAN SINGH No, Sir 
There was no talk on this issue
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THF MINISTER OF I ABOUR AND 
REHABILITATION ( SHRI R K 
KHADILKAR) (a) and fb) The Central 
Trade Union Organisations have recently 
made some suggestions on these two 
issues winch will be discussed at a meeting 
of the W orking Party of Employers and 
Workers on May 6, 1972 A final view on 
these questions will be taken in the light of 
these and earlier discussions on the sub­
jects
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SHRI R K KHADILKAR These 
matters such as verification on ballot, for 
recognition of trade unions, etc are no 
doubt eluding solutions. All efforts are 
directed to bring about some understand­
ing Hon. Members know at the present 
moment we are pursuing a course of 
action, in certain State* verification is
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done under the code of discipline; where 
there is statutory provision there also we 
follow the same method. If We want to 
change it we can change it by bringing 
about a settlement and understanding 
between the various central trade union 
organisations. That settlement is not 
forthcoming as yet,
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SHRI R. K. KHADILKAR : It is not 
correct to say that all these trade unions 
are divided completely on party lines. No 
doubt there is political affiliation on 
ideological basis, sometimes; therefore 
it would not be proper to take a pessi­
mistic vie* and say that they will not 
come together. I have realised from 
se\eral meetings with them that they arc 
equally eager to come to a settlement, 
keeping in view the larger interests, of the 
working class in the country.
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SHRI R. K. KHADILKAR : At these 
conferences from the trade union side 
three central organisatios are invited — 
INTUC, AITUC and HMS. Regarding 
the second question, to my knowledge, 
this practice does not prevail m the 
industry nor is it being encouraged by 
any trade union. In some place perhaps 
some trade union leadership might be 
following this practice,
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SHRI DINEN BHATTACHARYYA:
I want the hon. Minister to give a posi­
tive answer to the question. Actually 
what is the policy ? I want to know how 
the Government proceeds regarding the 
selection of representative character of the 
unions. Will it only depend on certain 
decisions by certain unions or they will 
take a reasonable view so that they may 
have some automatic acceptance of the 
working class as a whole in In lia  ?

SHRI R. K. KHADILKAR : The 
first effort is to bring about some under­
standing on these issues . . .  (Interruptions) 
According to the iy68 verification we 
have established the credentials of three 
national trade union organisations.

sfarcr 1 1

WWW «|$CT : SETT??, w i x  I

SHRI R. K. KHADILKAR : It does 
not mean that the new' unions or organi­
sations which have come up lecently— 
thoir membership will not be verified. 
That process* will start soon. At the 
appropriate time, if they satisfied the 
standards, they will get recognition. In 
case there is failure, 1 have assured this 
House that I am not going to wait indefi­
nitely. We shall have to make up our 
mind and say : this is the solution and 
these are the criteria to be applied.

SHRI RAJA KULKARNI : The 
Minister had given six months' time to all 
the trade unions. Is that time over and 
has any final agreed proposal come to the 
ministry.

SHRI R. K. KHADILKAR : That 
time will be over by the end of the month 
because I had extended the six-month 
peripd. The hon. member is a member 
of one o f,the  central organisations and 
I am »ure heknows thajt there is a limited 
accord already reached, tfrom the news­

papers, It appears that perhaps lull accord 
is in sight.

SHRI G. VISWANATHAN : May I 
know which are the unions that are 
opposed to secret ballot for determining 
the representative character and what arc 
the reasons for their opposition ?

SHRI R. K. KHADILKAR: The secret 
ballot method is basically not acceptable 
to the INTUC, HMS and AITUC were 
agreed that instead of verification, the 
ballot method may have to be adopted. 
But after the National Labour Commi­
ssions report, it has been made very clear 
that the method of verification brings 
greator stability to the trade union
movement. It does not encourage a mete
agitational approach. At the same time, 
in ceiiam circumstances, all the three 
unions have agreed now to accept
verification and in certain marginal cases 
where there is doubt, they have proposed 
that we should adopt the baMot method.

«rt%: tot ^  
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SHRI R. K. KHADILKAR : There is 
no difficulty in finalisation, but we wanted 
to give greater time. My view is they have 
come closer. Gaps are narrowed and 
bridges of understanding have been built. 
I am quite certain (that during the next 
few weeks we shall come forward with a 
concrete proposal.

troT w m r : «r«rw

m  w  m  *p> f  f a  3*far
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sffer m r t  $ fa ^
i t  sfrft cr> m fe r  v k  s t

^  «pt t o t  3 wft % 
ferq i t  x$ t  |  ? ih  w tx  w fiszri 

?Tt vfr tft ^%*rr| ^  $r
spx% ^  few 3 ®fta $ 
r̂ v |  ?

w t srt «w £ fa sr§<T * 
»*w h ¥ *r srrsft ^f«w*n «rt *rrwrfTi 

% ftrq ? r ^ r f t  ^  n ftw rcr *r

<% I  fa tr̂ r s n fw  <ra *t
*T W T  I  tTsp srm t $fa*T?T
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SHRI R. K. KHADILKAR : All the
trade union leaders say publicly that they 
would accept this principle, but because 
of trade union nvaliy. they do not accept 
it in practice. I may mention here foi 
the benelil ol the hon. member that they 
sometimes practise poaching in order to 
distuib a rival union.

Financial Assistance to Rajasthan lot 
rehabilitation of Refugees from West 

Pakistan

*584. SHRI Dll AR AMR AO AF2AL- 
PtJRKAR : Will the Minister of LABOUR 
AND REHABILITATION be pleased to 
sta te :

(a) the amount of financial assistance 
given ,by the Central Government to the 
Government of Rajasthan for the refugees 
who ..have , recently come over to India 
from West Pakistan in the recent Ino-Pak 
W ar;

(b) whether some Hindu refugees have 
expressed their desire to settle In India; 
and

(c) if so, the reaction of the Government 
of India thereto ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR AND REHA­

BILITATION (SHRI BALGOVIND 
VERMA) : (a) The Government of Raja­
sthan have been authorised to incur 
expenditure for giving relief to the needy 
refugees and the reimbursement of such 
expenditure will be made by the Central 
Government. Relief sanctioned covers 
free rations, clothing and a little cash for 
purchasing day-to-day necessities and it is 
admissible in camps.

(b) Yes. Sir.

(c) They should return to Pakistan as 
soon as Indo-Pak relations arc normalised.

SHRI DHARAMRAO AFZALPUR- 
KAR : From the statement given by the 
minister it is not clear how much the 
Central Government has given tor the 
refugees who have come to Rajasthan. I 
want to know how many refugees have 
come to India so far and settled down 
not only in Rajasthan but in othe border 
States also.

SHRI BALGOVIND VERMA : The 
Government has put k4.82 lakhs at the 
disposal of Rajasthan Government. 
Regarding the number of refugees, ?4,00() 
had come over to India from India-held 
territory, of which 10,000 have gone back.. 
There aro about 4000 people who have 
crossed over to India from Pakistan itself.

SHRI DHARAMRAO AFZALPUR- 
KAR : May I know whether some Hindu 
refugees have expressed their desire to 
settle down in India ? If the answer is 
yes, may 1 know if they are not staying 
in the camps hut they have already spread 
throughout the country and doing their 
own business ? If so, what are the proper­
ties they have left and what action has 
Government taken about their settle* 
ment ?

SHRI BALGOVIND VERMA : Ottt 
of the total number of refugees, near 
about 8,000 people are staying in camps 
and the others are staying with their 
relations. Out of these 8,000, the number 
of refugees who have come from occupied




